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The M;nlster of State In the MInls-
try of Home Affairs and Minister of 
Defence Supplies in the Ministry of 
Defence (Shrl Hathl): (a) to (c). 
Some of th.e unionslassociations have 
not .. ccepted the scheme in its entirety. 
Hence it could not be implemented so 
far. To the extent practicable, Gov-
ernment are anxious to secure unani-
mity on the scheme. To achieve this, 
meetings are being held the last of 
which wns on 21-10-1965. The differ-
ences were further narrowed down 
and We hope to introduce the scheme 
early. 

Internment of Pakistanis 

·ZO. Shrl Ramesbwar Tanlla: 
ShrI Hlmatalngka: 
Shrlm.U Reltuka Barkatak1: 
8hrl R. S. Pandey: 
8hrl Krishna Deo Trlpathl: 
8hr1 V. B. Gandhi: 

Will the Minister of Borne Affairs 
be pleased to state: 

(a) whether it is a fact that during 
1Ibe recent conflict between India and 
Pakistan, some Pakistanis have been 
interned in the various parts of the 
country; 

(b) if so, their total number; 

(c) the action taken against them; 
and 

(d) whether thay have been asked 
to leave the country or Pakistan 
asked to take them back? 

The Deputy Minister In the MInls-
try of Home Affairs (Shrl L. N. 
Misbra): (a) and (b). Yes, Sir. Their 
number is 3,064. 

(c) They were, in the firsf instance, 
interned locally and .. re being trans-
ferred in batches to a Central Intern-
ment ~ . 

(d) The question of exchange of in-
terned P.-.kistnnis in India with Indian 

nationals interned in Pakistan is under 
discussion with the Government of 
Pakistan. 

Vlo.Ia.tiomI of ~ CommodiiJas 
aod Foodgr.i .... aegulatloas 

·Zl. 8hrl P. R. ChakraverU: 
Shrl K. N. Tewary: 
Shrl p, C, Borooah: 
Shri Glllshan: 
Shrl BUIa Singh: 
ShrI Yashpal Slqh: 
Shri Bllkam Chand 
Kachhavalya: 
Shrl ODkar Lal Ben ... : 
Shrl Brij Raj Singh: 
Shrl Gokaran P .... d: 

Will the Millister of Bome Man 
·be pleased to state: 

(a) whether the Union Government 
have advised the State Governmentll 
to initiate vigorous drive to ~  out 
violations of the ~  Commodi-
ties aDd Foodgrains Regulations by 
taking into custody under the Defence 
of India Rules, Black-m'8rketeen and 
hoarders of foodgrains; 

(b) the number of arrest.. so tar 
made for such violations, State-wise; 

(c) the number of merchants dl!'lain.. 
ed on the basis of reports regardinlr 
the anti-social activitiea; and 

(d) the number of proleoutiona 
launched for violation of foodgrains 
order? 

The Minister of Slale In tho Minis-
try of Home Aff.lrs and Ministry of 
Defence SnppU.. In the Ministry of 
Defence (Shrl Bathl): (a) Yes, Sir, 

(b), to (d). The material is beln, 
collected. 
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